BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 400 OF 2017

IN THE MATTER OF:

Westend Green Farms Society +..APPLICANT
Vs.

Union of India & Ors. .... RESPONDENTS

Action Taken Report/Quarterly Report on behalf of

Bihar State Pollution Control Board.

I, S. Chandrasekar, Son of S. Subramani, aged about 44
years, residing at B-202, Amarkunj Apartment,
Vivekanand Marg, Patna - 800013, Patna, Bihar, do hereby

solemnly affirm and state as follows:-

1. That, | am posted as the Member Secretary, Bihar
State Pollution Control Board, Patna and as such I

am well aware of the facts and circumstances of the

present matter.




That the State Board has through its paper
advertisement created awareness among the owners
of the marriage hall / banquet hall & hotel about
requirement to take consent from the State Board for
operating their respective establishments.

A copy of the paper advertisement is annexed
herewith and marked as Annexure - A.

That, accordingly, the State Board has received 134
applications for grant of ‘Consent-to-Establish’ (CTE)
and 89 applications for grant of ‘Consent-to-Operate’
(CTO).

That the State Board, vide its letter no. 1319, dated
01.10.2020, .directed all the 142 local bodies
(municipal corporations / nagar parishad / nagar
panchayat) to submit the requisite information
relating to marriage hall / banquet hall & hotel in the
format given by the CPCB.

A copy of Letter No. 1319, dated 01.10.2020 is
annexed herewith and marked as Annexure - B.
That accordingly, 2 nagar parishad, namely Sasaram

& Jamalpur ; 1 municipal corporation, namely

Sasaram; & 1 nagar panchayat, namely Siwan have
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submitted the requisite information to the State
Board.

Report of the aforesaid local bodies is annexed
and marked as Annexure - C.

That from the report submitted by the aforesaid local
bodies, it transpires that mostly all the establishment
have proper storage and segregation facility of solid
waste and also have engagement with the local bodies
for collection of the same. Further, most of the
establishment do not have own parking facility; rain
water harvesting system; effluent treatment plant; fire
safety certificate; consent; permission from ground
water extraction.

That report / information from 138 local bodies has
not been received by the State Board and as such,
the compliance status of the marriage hall / banquet
hall & hotel situated in the aforesaid 138 local bodies

could not be ascertained.
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BIHAR STATE POLLUTION GONTEDM ana,nn ?
Parivesh Bhawan, N.S.B.-2, Pa al Ares,
Patliputra, Patna — 800 010

Palna, dated- 27 [/0/1 0

‘Sub: Compliance of Hon'ble NGT order dated 23.07.2020 !
wamrmmwwumwmaamw
No.400/2017

sarﬁ

With reference to the above mentioned subject, it is to inform that Hon'bie
NGT in the matter of Westend Green Farms Society Vs Union of India & Ors .
OA No. 4@2@1? has passed specific directions to be fotioy "g__mmmm
of environmental norms in running of Restaurants/ m&mmm
such other establishments where large congregations take place having potental
of adversely affecting the environmenit. In this connection, it may be noted that s
status report has to be filed by the State Board to CPCB,

Thersefore, nhmmmpmmmmmmmnmm
Wwwm;wmi wmam@nmw
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Format seeking Information regarding Mechanism/Guidelipes for Commrol of Pollution and C
Eﬁhmmﬂfﬁnvmm}hwmsa individual Estabfishments and the Area/Cluster of Restaurants’
ﬁﬂd&%ﬁiﬁi&mﬁs ote.

1| Name of ULB-Nagar Parishad. Jamalpur ,
2 | Total No. of units:» i :
Restaurants; <07 Haotets-12 Motels:-0
[ Banquets:-0 | Murriage Hall-06 | Other such type of units-0
3 | 1s there any MechanismGuidclinesMitigation measures for Contral of No
pollution and Enforcement of Envionmeni nomms at  individual
Establishments and the Area/Cluster of Restaurants/hotelsMolels/Banguets .
M(if)gg,gmmmmpyam»me} ¥
4 | Consents/Clearances/Control | Yes (No. of Units) | N0O. (No. of Units | Planning/Applied
Options i (No. of Umits)
i) Consemt (o Establish Under
Air'Water Act _
diy | Conmsemt to Operate under
Aﬁﬁ(wm Act i El
iii) | Permission for  concemed '
Authovities in accordance with
provisions of Noise Rules
iv) | Permission for ground Water
Extraction from  comcernsd |
Authorites if required i
v | Building plan Appraval from i
Authorities '
from concerned Authorities ]
§ | Water Pollation Control s
) | Main Water Source Municipality water | Bore Well ground | Private supplicr
7 Supply {0 ze10) water (25) (0 zero)
ity |(a) EfMuem Treatment Plam Yes {0 2ero) No -20 NA
(ETP) provided : 1
ETP Compliance status Complying Non Complying Planned for
{0 zero) (25) (0 zero)
i) | Rain Water Harvesting System Has RWH No RWH In process
(RWH) adoped {n (1) _{25)
iv) | Sewerage Network available Yes0 No-25 NA
Unit connected 1o  sewerage Yes-0) No-25 Planpned-0
, network ]
6 | Alr Pollution Control
i} Kitchen with proper ducting Yes-25 Nl Has no kitcken ()
arrangenients
i) | Main fne! for LPG PNG/CNG No Tandoors
kitchen/Heating/Ovens (235) {0) (m
(LPD/PNG/CNG/ete.) o
ti) | Tandoors-Fuel  used/Heating Coal (0) PNG/CNG (20} | No. Tandoors (25)
(lefl’mcokchP G/PNGletc.)
iv) | DG Set Operation-Main fuel Diesel () CNG/LPG (20) Nan-opertn (25)
v) | DG Se's-Proper Stack Height Proper Stack Planned for
(Yes-0) (Yes-0)
Mooy | (No-25)




Units having engagement with
local body for
collection/processing uf Waste

7 | Solid Waste Management
i) Propes storage & segregation -
feility within unit e L _ 7
)| Provision of composting facility Ves...Nos) | No..25..Mos) Planned
: for....Nos, )
Yes...25Nos.) No......Nes.) Planned

Noise Pollution control

Permission from Authorities 25
movisions of Noise
Potlution (R & C) Rules, 2000

ch-No&} .

No...20...Nos)

for... Nos.)

NA

g
Own/Contracted On-road

..... Nos)

W) | D.G.  setscompliance with Yes,,..Nos.) Nov......Nos.)
stipulated standards,

9 Parking & Other [ssues ]

i) Parki Provisions- Own parking Contracted. ... Nes)

i)

wievieat -

g e e
|1 facilities (Selfcomamon)

Ves..Nea)

1T No...20...Nos.)

wis- [ 6 T8

G

Nagar Parishad

oo

Sammalpur
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Format seeking information regarding Machanism/Guidelines for Control of Pollution and
Enforcement of Environment Norms at Individual Establishments and the Area/Cluster of
Restaurants/ Hotels/Motels/Banquets etc.

1 Name of ULB : | NAGAR PARISHAD SASARAM
2 Total No. of Units :
Restaurants : 03 Hotels : 09 Motels: O
Banquets: 0 Marriage Hall :03 Other such type of units: 0
3 Is there any Mechanism/Guidelines/Mitigation measures for Control of | No
pollution and Enforcement of Environment norms at individual
Establishments alnd the Area/Cluster of Restaurants/Hotels/Banguets etc.?
(If yes, please enclose copy of the same)
4 Consents./Clearances/Control Yes No Planning/Applied
Options (No. of Units) (No. of Units) (No. of Units)
i) Consent to Establish under - 15 -
Air/Water Act
ii) Consent to Operate under Air/Water - 15 -
Act
iii) Permission for concerned - 15 -
Authorities in accordance with
provisions of Noise Rules
iv) Permission for Ground Water - 15 -
Extraction from concerned
Authorities, If required
v) Building plan Approval from | 15 - -
concerned Authorities
vi) Fire Safety Certificate/NOC from 15 -
concerned Autharities
5 Water Pollution Control
i) Main Water Source Municipality Bore Well Private supplier
water supply ground water (...... Nos.)
(10 Nos.) (05 Nos.)
ii) (a) Effluent Treatment Plant Yes ...... (Nos.) No 15 (Nos.) NA
(ETP) provided ETP Complying Non Complying Planned for
Compliance status (...... NOs.) (15 Nos.) (...... Nos.)
iii) Rain Water Harvesting System Has RWH No RWH In Process
(RWH) adoped (... Nos.) (15 Nos.) (... Nos.)
iv) Sewerage Network available YEs . (Nos.) No 15 (Nos.) NA
Unit connected to sewerage Yes .......(Nos.) No .......(Nos.) Planned
network  — Nos.)
6 Air Pollution Control
i) ‘Kitchgén  with  proper  ducting Yes 15(Nos.) NO veesies (Nos) Has no kitchen
arrangements (een....NOS.)
i) Main fuel for kitchen/Heating/Ovens LPG PNG/CNG No Kitchen
(LPD/PNG/CNG/etc.) (15 Nos.) (issis:NOSS) (.o..NOS.)




iii) Tandoors-Fuel used/Heating Coal PNG/CNG No Tandoors
(Coal/Petcoke/LPG/PNG/etc.) ( 08 Nos.) . Nos.) (i Nos.)
iv) DG Set Operation —Main fuel Diesel CNG/LPG Non-opertni
(15 Nos.) D Nos.) — Nos.)
v) DG Sets-Proper Stack Height Proper Stack Planned for
(Yes 15 Nos.) (Yes ....... Nos.)
(No ...... Nos.) (No. ........Nos.)
7 Solid Waste Management
i) Proper storage & segregation facility Yes No Planned for
within unit (15 Nos.) (........NOS.) (oo NOSY)
ii) Provision of composting facility Yes No Planned for
(........Nos.) (15 Nos.) (........Nos.)
iii) Units having engagement with local Yes No Planned for
body for collection/processing of (15Nos.) (eeeeern.NOS.) (s Nos.)
Waste
8 Noise Pollution control
i) Permission from Authorities as per Yes No Applied for
provisions of Noise Pollution (R & C) (ion..NOS.) (15 Nos.) i NOS:
Rules, 2000
i) D.G. sets-compliance with stipulated Yes No NA
standards. (15 Nos.) (i NGS)
iii) Complaints received from local Yes No No. addressed
peaple {:eeiNOSS) (15Nos.) | e Nos.)
9 Parking & Other Issues
i) Parking provisions- Own parking Contracted On-road parking
Own/Contracted/On-road  parking 07 Nos.) 05 Nos.) 03 Nos.)
nuisance
ii) Units having adequate parking Yes No Applied for
facilities (Self/common) (05 Nos.) (10NBS) | s Nos.)
021 1-’1;’/1,0’1?0
Executive Officer

Nagar Parishad Sasaram

o
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Solid Waste Manangement

Proper storage & segregation facility within Yes No Planned for
) unit 79 Nos.) ....Nos.) it N 05,
i Provision of composting facility Yes No Planned for
) 0 Nos.) Ales) . ] Nos.)
! Units having engaement with local body for Yes No Planned for
collection/processing of Waste 79 Nos.) seinessNOS.) vereee.NOS.)
3 |Noise Polution control
) |Permission from Authorities as per provisions 0 Leoss ) 29 ’:!ZS ) App!resofso)r
of Noise Pollution (R&C) Rules, 2000 ) =
D.G. sets-compliance with stiplulated Yes No NA
J standards. 0 Nos.) 79 Naos.)
: Complaints received_ from local people Yes No No. addressed
ONes.) | e, Nos.) swazssNDS, )
| |Parking & Other Issues
Parking provisions-Own/Contracted/On-road Own parking Contracted On-road parking
} parking nuisance. 01 Nos.) 0 Nos.) 78 Nos.)
Units having adequate parking facilities Yes No Planned for
) (Self/comman) 0 Nos.) 79 Nos.) 0 Nos.)

4t

Municipal Commissioner

Nagar Nigam, Munger




ormat seeking information regarding Mechanism/Guidelines for Control of Pollution and Enforcement of Environment Norms at

indlvidual Establishments and the Area/Cluster of Restaurants/Hotels/Motels/Banquests etc.

[

Name of ULB: NAGAR NIGAM, MUNGER

2 |Total No. of Units:
Restaurants: 38 Hotels: 12 Motels: 0
Banquests: 03 Marriage Hall: 25 Other such type of units
Is there any Mechainsm/Guidelines/Mitigation measures for Centrol of pollution and Enforcement NA
3 of Environment norms at individual Establishments and the Area/Cluster of
Restaurants/Hotels/Motels/Banquests etc. ? (If yes, please enclose capy of the same)
4 |Consents/Clearances/Control Options Yes No Planning/Applied
{No. of Units) (No. of Units) (No. of Units)
i) |Consent to Establish under Air/Water Act 0 79
i) |Consent to Operate under Air/Water Act. 0 79
iii) [Permission for condcerned Authorities in 0 79
accordance with provisions of Noise Rules
.. |Permission for Ground Water Extraction from
iv) S o ; 0 79
concerned Authorities, if required
v Buildin.g.PIan Approval from concerned 0 79
Authorities
i Fire Safety Certificate/NOC from concerned 0 29
Authorities
5> |Water Pollution Control 0 73
: R e S Muncnpa!ttly e Bore Well ground water Private supplier
) | t““”‘;‘és) (79 Nos.) (e NOS.)
(a) Effluent Treatment Plant (ETP) provided Yes-0 (Nos.) No- 79 (Mos.) NA
) |ETP Compliance status Complying Mon Complying Planned for
(e Nos.) (OP— (o4 (e Nos.)
Has RWH No RWH In process
) Rain Water Harvesting System (RWH) adoped (02 Nos.) (77 Nos.) (0 Nos.)
Sewerge Network available Yes........(Nos.) No.........(Nos.) NA
0 73 Flanned...
Unit connected to sewerage network Y5 anin (Nos.) o T (Nos.) ciassess AN DS; ) i
Air Pollution Control
Yes-25 (Nos.) No-54 (Nos.) - Has no kitchen
Kitchen with proper ducting arrangements (oo NOS.)
Main fuel for kitchen/Heating/Ovens LPG PNG/CNG No Kitchen
(LPD/PNG/CNG/etc.). (79 Nos.) '0 Nos.) (0 Nos.)
Tandoors- Fuel used/Heating Coal PNG/CNG No. Tandoors
(Coal/Petcoke/LPG/PNG/etc.) {08 Nos.) (0 Nos.) (wo...NOS.)
DG Set Operation-Main fuel Diesel CNG/LPG Non-opertn!
(79 Nos.) (0 Nos.) (70 Nos.)
DG Sets- Proper Stack Height Proper Staclk Plannec lor !
(Yes-03 Nos.) (YES s Nes.)
(No....... Nos.) (No....... Nos.)




" NAGAR PANCHAYAT, MAIRWA (SIWAN) -3
B : ideli Control of

Format seeking Information regarding Mechanlsm/G'u|'deel|nt::dtfaobfliShmems o
Pollution and Inforcement of Environment Norms at individual Es

tc
the Area/Cluster of Restorants/Hotels/Motels/Banquets e

1 Name of ULB- Nagar Panchayat,Mairwa

Total No. of Units:

2 Restorants:-03 Hotels:-02 Motels:-0 —
Banquets:-0 Marriage Hall:-07 Other such type of Units:-0
Is there any Mechanism/Guidelines/Mitigation measures for Control of Pollution

3 and Enforcement of Environment norms at individual Establishments and the No (0)

Area/Cluster of Restorants/Hotels/Motels/Banquets etc? (if ayes,please enclose

4 No (0)
Consents/Cleareness Control Options
(i) No (0)
Consent to Establish under Air/Wawter Act
(ii) No (0)
Consent to Operate under Air/Water Act
(i) Permission for concerned Authorities in accordance with provisions of Nosie No (0)
Rules
(iv) e . o , No (0)
Permission for Ground Wter Extraction from cncerned Authorities, if required
(v) L . Yes (1)
Building Plan Approval from concerned Authorities
” No (0
(vi) Fire Safety Certificate/NOC from concerned Authorities iE *
5 ;
Water Pollution Control
(1) Main Water Source Municipality
Water Supply
(i) . No (0)
L (a) Effluent Treatment Plant (ETP) provided ETP Compliance status
(i) |Rain Water Harvesting System (RWH) adoped Has (RWH Nos of
— 01)
(iv)
Sewerage Network available Unit connected to sewerage network o0}
—
6

Air Pollution Control

Kitchen with proper ducting arrangements No {0)
(i) |
r————{Main Fuel for kitchen/Heating/Ovens (LPO/PNG/CNG e LPG (1 Nos
g /CNG/etc)
( )
tii) Tandoors Fye| used/heating (coal/petcoke/LPG/PNG/elc.) COAL (1 Nos)
B 0s
(1v)
D - :
{v) .
G Sets-Proper Stack Height Proper Stack
—_—-'_——-l"———__

Scanned by CamScanner
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Solid Waste Management
Proper Storage & Segregation Facility within unit Yes (1 Nos)
(i) 4
| Provision of composting facility vesi2lNes
(iii) Oiitis vt _ Yes (1 Nos)
Nits aving engagement with local body for collection/processing of waste
8 Noise Pollution control
(i) Permission from Authorities as per provisions of Noise Pollution (R& C) Rule No (0)
2000
(i) | No (0)
DG Sets compliance with stipulated standards.
(i) No (0)
Complaints received from local people
9 Parking & Other Issues
On Road Parking
(i) Parking Provisions-Own/Contracted/On-road parking Nuisance. {83 Hos)
(i) No (0)
Units having adequate parking facilities (Self/Common) M)

[(éxecut ve Officer
Nagar Panchayat, Mairwa
s Siwan
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